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lag in reconcilement due to unhealthy
practices ?

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE (SHRI
JANARDHANA POOJARY) : (a) and
(b) Reserve Bank of India has reported
that therc are consi.lcrable arrears in
the recoaciliation of inter-branch
accounts in banks. About 729 lakhs
entries (both debit and credit) involving
an aggregalc amount of about Rs.
440596 crores were reported to be out-
standing in inter-branch accounts of
public sector banks as on 30th June,
1983. :

(c¢) and (d) Under the accounting
system followed in banks, there is an
inherent timec lag ranging from threo
months to six months between dates of
inter-branch transactions and their re-
conciliation. Howcver, the main reasons
for older cntries remaining unreconci-
led are attributable to various factors
such as delay in submission of daily
schedules by branches/incorrect com-
pilation of the schedules, non-availa-
bility of certain old records and
manual reconciliation etc. Instructions
have been issued to the Chicf Execu-
tives of banks to make special arran-
gements  for liquidating the arrears
in a time bound programme. Banks
have also becn advised to make perio-
dical rcviews of the progress in recon-
citiation of acoounts and place it
before the Boards. Banks have taken
corrective steps, both organisational
and operational to improve the position.
Reserve Bank of India has reported
that some of the banks have resorted
to mechanisation of the process of. re-
conciliation work on an on-going basis
and have sought the assistance of com-
puter agencies for clearing the arrears.
Special task forces have also been for-
med in ccrtain banks at the Head
Officcs/controlling Offices with a view
to cxpedite reconciliation work.
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Decline in Value of Rupee

*94. Will the Minister of FI-
NANCE be pleased to state :

(a) the value of rupcee at present
kceping in view 1970-71 as basc year;

(b) whether it is a fact that there
has been a constant declining trend in
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the value of rupee, if so,
figure of its decline; and

the yearly

(c) the steps Government arc tuk-
ing to improve the situation ?

THE MINISTER OF FINANCE
(SHRI PRANAB MUKHERJER) : (a)
to (¢) The purchasing powcer of the
rupee as measurcd by the rcciprocal of
All-India Consumer Price Index for
Industrial Workcrs @base shifted to
i970-71—100) in December, 1983
(latest available) works out to 33.11
paise. The requisite information in
respect of earlier years is as under :

Ycar Purchasing power
of the rupec in

Extent of decline
(—) apprcciation (+)
paisc (in paisc)

—— —— e — ———— ———— e —

(average of 12

months)
1971—172 96.15 — 3.85
1972—173 89.29 — 6.86
1973—74 74.07 —15.22
1974—175 58.48 —15.59
1975-—76 59.17 4+ 0.69
1976 —177 61.35 ~+ 2.18
1977—178 57.14 — 4.21
1978—79 55.87 — 1.27
1979—80 51.28 — 4.59
1980—381 46.08 - L 5.20
1981—82 40.98 — 5.10
1982—83 38.02 . — 2.96
1983 —84 34.01* — 4.01

(*9 months avcrage)

The Government has takcn a num-
ber of steps acting on both the demand
and supply side to couater inflationary
trends and stabilise the purchasing
power of the rupee. The more impor-
tant mecasures include, infer alia, streng-
thening of the public distribution system,
larger releases of foodgrains, edible oils

and sugar, imporis of esscntial items
like rice, wheat and cdible oils to auge-
ment docmstic availability and mopping
up of cxcess liquidity in the banking
system. In January, 1984, the Govern-
. ment introduced a package of mcasures
aimed at securing greater fiscal disci-
pline.





